HIGH COURT OF CHHATTISGARH: BILASPUR

ORDER

No. < [Confdi./2009

: Bilaspur, dated the o/¢, November, 2009
11-3-2/2002
The following Judicial Officers of Lower Judicial Service, as specified in
column No. (2), in whose favour certificate of confirmation were issued due to non-
availability of permanent posts, are hereby, allotted the date of confirmation in Lower
Judicial Service as mentioned in column No. (3) of the tabie below: -

TABLE

| Sibo. Name of Judicial Officer Date of conformation |
L. Ku. Ranju Rautrai 01.03.2007 i
2 | Shri Omprakash Singh Chauhan 01.08.2007 -’
L& | Shri Santosh Kumar Aditya 21.11.2007 1
| 4. | Smt. Sangeeta Naveen Tiwari | 24.11.2007 |
| 5, | Smt. Leena Agarwal | 03.01.2008 |

6. | Shri Pankaj Kurmar Jain 1 11.01.2008 |
7. ' Shri Pankaj Kumar Sinha | 21.01.2008 |
8. | Shri Harish Kumar Awasthi FEEgI o608 - ©
9. Ku. Shraddha Shukla | 21.01.2008
' 10, Smt. Madhu Tiwari | 21.01.2008
(11, | Ku. Garima Arya | 21.01.2008
L 12, Shri Yashwant Kumar Sarthi | 21.01.2008
L1 Shri Nratyanjay Singh Patel 21.01.2008
!_14. Shri Rajendra Kumar Verma 21.01.2008
| 15. Shri Manoj Kumar Prajapati 21.01,2008
| 16. Shri Ajit Kumar Rajbhanu 21.01.2008
L 17 | Ku. Sunita Sahu 21.01.2008
| 18. | Shri Yashwant Wasnikar 21.01.2008

19. | Smt. Kirti Lakra 21.01.2008 1
. 20. | Shri Niranjan Lal Chauhan 21.01.2008 ‘.
(21. | Smt. Usha Gendie 121.01.2008 |
1 22. | Smt. Swarnalata Toppo 21.01.2008 :
123, | Smt. Sunita Toppo 21.01.2008
| 24. | Shri Purushottam Singh Markam 21.01.2008
| 25, . Shri Mahesh Kumar Raj | 21.01.2008
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BY ORDER OF THE HIGH COURT
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K. SHRIVASTAVA)
REGISTRAR GENERAL






